WEDNESDAY, DECEMBER 18, 2024 WWW.FINANCIALEXPRESS.COM
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punjabnational bank \¢ st =I‘?F|Fr SR

. e name you can BANK uponl ';|.|"'T.I-T||'EI1‘I'I:'.'F|'"__,I:

Circle SASTRA Centre, Bay-21-22, Sector 12, Urban Estate Karnal [HEII'}-’EII;?.]

Email: cs8260@pnb.co.in CORRIGENDUM

NOTICE

SED punjab national bank  (IETRES

This is in reference to the “Public Notice
F_DSSE_ESIDH MU_ITICE (For Imm?vabl? PrOperty) . For E-Auction Cum Sale” advertisement Bomewras | wrres .. the name you can BANK upon!
Whereas, The undersigned being the Authorised Officer of the Punjab National Bank under the Securitisation published in this Newspaper on
and Reconstrucion of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercizse of 17-12-2024 ertainin to  the . e i 2 : G = S
Bowirsohniderad unider Sechon T3 raad will Rl 3 ob e Secunly ilevestiEniicamnanty Rilas, 2D06: jesad Borrower(s)/Co-B%rrower(s%/Guarantor(s): Circle Sastra Centre : Zila Vikas Bhavan, Rohtak-124001, E-mail : cs83072pnb.co.in, Mob. 8130554343
a demand notice dated 22.07.2024 calling upon the Borrower (1) M/s Oriyo Organics Pvt. Ltd., through its 1. Mr. Vikash Kumar Verma. 2. Mr. IEEE Proviso to rule 8 (E}] Date: 16.12.2024
directors at its Regd. Office at Shop Mo, 06 & 7, 3rd Floor, Building No. 1630, Jighian Street, Sunder Ramasare, 3. Mrs. Sha’kuntala,
Bhawan, Bhagirath Palace, Delhi-110006, and at Factory address at Village Begampur, Tehsil Prospect No. should be read as SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
Chachhrauli, Yamuna Nagar, Haryana 135101 (2) Sh. Raj Kumar Sikka S/o Sh. Om Parkash, Village-| 14/110197931”. Other details will remain E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and
iﬂmh"’;"agad h{é‘,;ahm;ﬁ";iar '135;”::,3 ;';':' ,3.‘ if”iaddm’;“:;‘mgg;“;mp“”' IEL" ELS“E:;"’E""“P“ the same, inconvenience is regretted. Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002,
dfdar, naryand . YIEGS garwal sio VIR Aganyal, n.mNo. o OVEREN 1, VallKa ITY, B CTOr . . 5 A . 3 1 : . !

49, Gurgaon 122018, at his 2nd address: #35, Sandesh Vihar, Pitampura, New Delhi 110034 and at his gﬁ?igmm Slfl':’l_ﬁ‘;m:gﬁfa?lg[‘fgr Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below
3rd address: Apartment No. 34 D Tower No. 09, M3M Golf Estate, Landmark opposite St. Xavier School - i described immovable pro pgriy mortgaged/ch arggd to the Secured E‘.redan, the con structive pos session of which has been
Sector-65, Golf Course extension Road, Gurgaon, Haryana 122001 (4) Sh. Sumit Agarwal Sio Sh. Vipin taken by the Authorised Officer the Secured Creditor, will be sold on *As is Where is"”, As is What is" and Whatever there
Agarwal resident of 1102 Sovereign 4, Vatika City Sorna Road Sector 49 Gurgaon Haryana 122001 (5) is” on the date as mentioned in the table herein below, for recovery of its dus due to the Secured Creditor from the
Sh. Sachin Agarwal s/o Sh. Vipin Agarwal resident of 704 Sea Shell Green Fields A B Nair road opposite respective borrower(s) and guarantor(s). The reserve price and earnest money deposit (EMD) will be as mentioned in the

Juhu Post office Mumbai, Maharashtra 400049 (6) Smt. Mukta Sikka wio Sh. Raj Kumar Sikka Rlo

i ; ; aa.
Village-Jaidhar, Jagadhri, Yamuna Magar -135103 and at his 2nd address: at Raghunathpuri, Tejli table below against the respective properties

District Yamuna Nagar, io repay the amount mentioned in the nofice being Rs. 2,52,93,655.97/- (Rupees Two HKANDIYVALI LLF SCHEDULE OF THE SECURED ASSETS

Crore fifty-two lakh ninety-three thousand six hundred fifty-five and Paise Ninety-seven only) with| |, . Dﬁ',;ﬂ? ﬁﬁ;ﬂ.ﬂgh_nm Name of the Branch Description of the Al Dt. Df Demand Notice ufs 13i2} of SARFESI ACT AlReserve Price Date] | Detaits of the

further interest w g.f. 01.07.2024 within 60 days from the date of receiptof the said nolice. - "~ E-Mallid - nirvansingh2@gmail.com; Karse of the Accoent Immovable Properties B) Dutstanding Amaunt as per demand netice BEEL“ Lacs] Tima ol :nnurlhran;es

The tl-::rmu.rerhe_wlng faited to repay the an‘:nunl. notice s heraby given o the bc_:-r:uwerartd the pull:rllc ingeneral Lomact Mo, - 9518686560 Nama & addrasses of tha Martgaged| Owner's Name C) Passession Date uls 1368) of SARFESI ACT I';IE E-Auction | nﬂ-'-l-lndiﬂ B

that the undersigned has taken possession of the properly described herein below In exercise of powers “FORM NO. URC-2" BorroweriGuarantors Ascaunt imortgagors M IIH-H 01 Mature of P Fif |Bid Increase by

confarred on him under sub-section {4) of section 13 of Act read with rule 8 of the Security Interes '“‘j"?rl-_;i'!rl-;'_f“l' 'El"ﬂ'rghmlfﬂffﬁfl':'“f _’ﬁﬁgmr bt i i uodsini o . JOrgagen 07 prapercyy ianelsdin i | Amount |ereditors

(Enforcemeant) Rules, 2002 on this the 13th day of December of the year 2024, |?-'|.-:;|_|;ii-r|[ Isrm':r‘:-i_rI Ea?LiT;1 . ';lg I:.é.-rrga.niu-a I|_ BranchOffice- {Prupﬂrty-ﬂ A residential Iﬂl-] 14.0&.2}]23 . | Property-1 27 01.2025

The borrawer in particular and the public in general is hereby cautioned not to deal with the praperty and any dealings Act. 2013 and rule #(1) of the companies CivilLinesRohtak  [property flat no D-602, 6th|B) Rs 3,62.20.347.49 +further interest| o) Rs 159,00 Lakh| 4y 4y ¢

with the property will be subject to the charge of the Punjab National Bank for an amount of Rs. 2,52,.93,655.97- and (Autharised to Register) Rufes, 2014] 1, Mis Hridaya Milayam through Floor measuring 2256 Sq. fi.|w.e.f. 01.08.2024 and charges less| B) Rs.15.00 lakh o

interest & recovery expenses theraon Molice is henaby givan at in nu:‘_Eu&lrl:E_l:ﬂ q.ul:- its Prop, Dr. Vikas Saroha with double covered parking |recovery £\ RS 25000 4.00 PM Not

The borrower's /guarantor's i/mortgagor's attention is invited to provisions of sub-section (8) of section 3%?3':'"3:_'2; ':'Ilff;:;';’ I?;:;E;f:;fﬁi;g’f: Address:- Plot No-5 Delhi Bye situated in the Alaknanda Co-|C} 28.10.2024 S kisawin

13 of the Act in respect of time available to redeem the Secured assets: The geg,ﬁ,ﬁfr at Central Registralion Cenre Pass Chowk Rohtak-124001, 2.|cperative Group Housing D) Constructive Possession Property-2 97 04 2025

Description of immovable property {CRC} that KANDIYALI LLP may be registered Dr. Vikas Saroha Society Ltd Plot No GH-45 Seclor-56 Gurugram registered in the name | 4 BS-143200Lah |-,

All that Part & Parcel of Immovable Property bearing Office No, 401 In D Wing on the dth floor in REMI under Parl | of Chaplar XX of the Comparsas (A} Dr. Vikas Saroha, (B) Dr. of Smt Geeta W0 Sh Vikas Sarcha and Sh Vikas Sarcha S0 ||‘I'|fEﬂ.|jErrE|| RS 14,32 lakh 4.00 PM

BIZCOURT PREMISES CO-OP SOCIETY Ltd. Situated al C.T.5. No, 844/11, Survey No, 111-D (Part), Village | |7 2013 38 & company lentec by shares. Geeta Ahlawat, (C) Dr. Vikas|Pal Singh Sarcha vide conveyance Dead No 28535 Book No 1 Vol. 9753 | C) RS. 25000 :

Ambivall, Plot No. 8 Shah Industrial Estate, OFF Veara Desal Road, Andhen Wast, Mumbai-400053 having an e as oo ONECATPAY | | o roha. Sh Virendra Pal Saroha| page No. 140 dated 10,01.2011 registered n the office of Sub Regisirar, Gurgaon (Gurugram)

EEE ol i SgﬂalfjigﬁqgfSg;gﬂfsur:g;rg;ﬁﬁﬂ sg Fri.‘?::r”si?}ag:;l.:tr:sr?::fhi g by T ey o the uains o e gt | |5 Sh RajanSroha all Legal Hete| (Prawierty.2) A propery/House noiPlot No. B:223, B-Bilack, Schame b 3 measiring 29,27 sq. mir. Siualad

e tho s Pkl oc bealn e ok oo of Deceased Smt Chandralat Shastri Nagar Tej Garhi, Meerut in the name of Smt Chandra Sheela W/O Sh Virender Pal Singh Sarq ha vide
- - - - . qardaners, dairymen, dairy farmers, and b Sheela. Free Hold Dead No 924 dated 01.02.2013. On the North/East by- Plot No B-208, On the South/West by - 30 Feet

Date: 13.12.2024 Place: Andheri West, Mumbai Autharised Officer, Punjab National Bank purchass, buy-sal, nold o improve sarculure | | Add 1-34/9 J-Medical Enclave|Wide Road, On the South/Eastby: Plot No-B-225, On the North/West by: Plol No B-221

and, fam, gardan ar any alher praperty ol

any type and 1o Develap land, ek |r,~,;3 PGIMS, Rohtak -124001, Add2-House No. B-223,B-Block, Scheme No-3 Shastri Magar Te) Garhi Garh Road Meerut-250004.
dansa ploss, plo gl :
B ULJIVAN SMALL FINANCE BANK S e ron  nioimn U o180y | | i tes e ey s | | TERMS AND GONDITIONS

D-7 SECTOR 3 NOIDA UP 201301 seads or animal faed ard 1o deal in live-stack The sale shall be subject to the Terms & Conditions prescribed in the Security Interest (Enforcement) Rules 2002 and to the following further
DEMAND NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION & RECONSTRUCTION OF FINANCIAL ';'Ja:er“ﬂr';a:; éé’_:lE'l:ﬁa;'"';“ﬁ"Jt’:’;;J{;'J’E'ZJ conditions:
ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 THROUGH PAPER PUBLICATION 2. A copy of the draft memorandum and aricles 1) The propertias are tn;-mg sold on ‘AS IS WHERE 15", and_ A3 15 WHJI‘T 15" and "WHATEVER THERE I5S" BASIS .
Anotice is hereby given that the following borrower (s) have defaulted in the repayment of principal and payment of interest of ﬁ:-f:ﬁiuuﬁ;;:llg-‘j"{:ill|::':3!uill.;:;il?i‘r:ﬂf;l?lpI'illl:'"!l"l;‘l'.:::-ll._]l' 2) The EEEL.IFE.'CI assel wl!l nol be sold I:'.IE|'.'.I-W {I.he Reserve Price plus one incremental bid amount). The Minimum (First) Bid would be
credit facilities obtained by them from the bank and said facilities have turned Non Performing Assets mentioned against each Naw Delhi110001, o ' Resarve F"?“'E plus one incremental bid amd '-""_t- _ _ _
account. The notice under Section 13(2) of Securitization and Reconstruction of Financial Assets and Enforcement of Security| |5 Notice I= hersby given that any gersan| | 3) The particulars of Secured Assels specified in the Schedule here in above have been stated to the best of the information of the
Interest Act 2002 were issued to Borrower(s) / Guarantor(s) on their last known addresses by registered post. However the abjectng to this applicabion may communicate Authorised Officer, but the Authorised Officer shall not be answerable for any error, misstatement or omission in this proclamation
notices have been returned un-served and the Authorised Officer has reasons to believe that the borrower(s) / guarantor(s) are Irl'l;l:‘a!'lr"|;‘:::IElfl_"l'l"l::ll:ir:I':l.|rl-:l-'lll"I;::;J;ﬂl':-ll-':;h?ﬂl:;;!?'lﬁ!lr'k'!'r"'la": 4) The Sale will be done by the undersigned through e-auction platform provided at the Website https://baanknet.com on date and time of
avoiding the service of notice, as such they are hereby informed by way of public notice about the same. Instibute of Carparate Aftairs (ICAT Plot Mo auction specified above
Name of the Branch & Description of the Date of Date of Amount as per a-? B, 5"*1";;:3_’:5 'f';‘rr 'L-:"““"fj?ﬂ’- 'g_“’_EEr'?"- 5) For detalled term and conditions of the sale, please refer 1) https:/ibaanknet.com (2)https:/'www.pnbindia.in .
Borrower / Guarantor Secured Assets NPA |Demand Notice] demand notice s it o piablization of e fictics: with & Dated: 16.12.2024 (Ramesh Kumar Saroha)
217N (o] H VR eV V2T (V) I All that Part & Parcel of House No. 08.10.2024] 07.11.2024 |RS:373,027)- as on copy to the company al ils registared office Place: Rohtak Authorized Officer, Punjab National Bank, Secured Creditor,
1. Julfikar @ Julaphikar Slo Nek|°/322E-1150 area 214 Sq Yards or| "~ — 04.11.2024 plus| | e B s) o2t Applicet STATUTORY 30 DAYS SALE NOTICE UNDER RULE 8(6) OF THE SARFAESI ACT, 2002

Mohmmad (Borrower) Marghat Road,|178.925 Sq. Mtr. Part of Khasra No. 281/2 situated at Roravar,|interest and other Bhaad ; 18,18 2024 Anged Jnghviiirvin Singh

Roravar Near Majhar Ki Kothi, Aligarh,|Pargana & Tehsil Koil, District Aligarh, Uttar Pradesh which is chtar?es aég%qtrzegid
U.P. -202001, Also at: Julfikar @|bounded as follows: Boundaries: East: Rasta, West: Property offrateirom 05.11.2024. m aas . TP
Julaphikar S/o Nek Mohmmad, 485, Galijunknown, North: Property of unknown, South: Property of Vendors. The Property belongs to Canara Bank Reg | OI‘Ia| Oﬂ:lce
No. 7, MarghatRoad, Shahjamal Roravar, | Julfikar @ Julaphikar S/o Nek Mohmmad i.e. No. 1 among you. Memorandum of deposit A Government of India Undertaking

Aligarh, U.P.-202001. 2. Naseema|oftitle deeds for creation of mortgage dated: 09.03.2021 i e_i%ﬁ%%Syndicate I C“”I Lmes Mﬂradahad

Khatun @ Nasima Khatun W/o Julfikar @ Julaphikar (Co-Borrower/ Guarantor) Marghat Road, Roravar Near Majhar Ki Kothi, Loss of Share Cerlificates of

Mz Apollo Hospitals Enterprize Ltd. Chennai

Allgar_h, U.P.-202001. Also at: Naseema Khatun W/o Julfikar, 485, Gali No. 7, Marghat Road, Shahjamal Roravar, Aligarh, U.P.-202001. POSSBSS' on N Ot ice [s e ctl on 1 3(4)] Notice is haraby givan that share certificates for 250 equity shares of M/S Apoio Haspitals

HousingLoan (A/cNo.2269210170000019) : ik y . :
Whereas, the undersigned being the Authorised Officer of the CANARA BANK under Securitisation and Reconstruction of|  |EMerprise Limited, standing in our joint name Ranjana Kzhar and Fleeti Kehar and bearing the

BRANCH: DEHRADUN {(UK) Jy that Part & Parcel of propertylog 10 2024| 07.11.2024 Rs.10,00,591/- as on Financial Assets and Enforcement of Security Interest Act, 2002 (Act 54 of 2002) and in exercise of powers conferred under section|  |{llewing distinctive number 7027027 — TOZTZTE have been lost by us. | request thal

1. Anil Singh S/o Kunwar Singh bearing Khata Khatoni No. 00246 04.11.2024 plus 13(12) read with the Rule 3 of the Security Interest (Enforcement) Rule 2002, issued a Demand Notice on the date mentioned Gompany 1o issue duplic 31,"'*'[‘“”" cartificate in Weu thereol, )

(Borrower) 13/2, Street No. Shop No.5|(fasli year 1422 to 1427) Khasra No. 113 Min area 125.46 Sq. Mtr. interest and other against each account (details of which have been mentioned hereunder) calling upon the borrower to repay the amount mentioned| {41 PEFsaN who Ras a claim for the said 5h3|EEIFhUU|d ladge such chaim to the company by

Ramgariya, JCB Workshop Vishwakarmalsituated at Mauza Siddarwal (Chhidarwala) Tehsil Rishikesh Pargana|charges at contracted in the notice within 60 days from the date of receipt of the said notice. wiitten communication addressed to W's Apoio Haspitals Enterprise Limited, Secretarial

Market, Barnala Bypass Road, Bhatinda Parwa Doon District Dehradun which is bounded as follows:|ratefrom 05.11.2024. The Borrower having failed to repay the amount, notice is hereby given to the borrower and the public in general, that the []ngpﬁrhnﬁnt_ "I"'"_ Towwers, 3rd Floo F:“'-'-*”'-'“: = F’I]_I] e "'"":__h'“ 15#’“"'51”-'!]-_' e date of this

Punjab- 151001, Also at: Anil Singh Sfo|Boundaries: East: Road, West: Land of Shri Uniyal Ji, North: Land of others, South: Land of|  |undersigned has taken the possession of the property described here in above in exercise of powers conferred on him/her under| | M4ICE, after wiich the company will proceed bo Issue duplicate share cerfificate (s} in lieu of

Kunwar Singh Dhaur, Dour DistrictPauri{others. The Property belongs to Anil Singh S/o Kunwar Singh i.e. No. 1 among you. section 13 (4) of the said Act read with Rule 8 of the said Rule on the date mentioned above. L“'-* F?EHI ?”“" '-Ff"lt-i"flmﬂﬁx I::?'I"' renluus-t;:rl by me without further information.fo issue

' Ut i Memorandum of deposit of title deeds for creation of mortgage dated: 25.07.2019. The Borrower in particular and the public in general are hereby cautioned not to deal with the property & any dealings with the|  |FURRCELS CarTNCAIE| 5] WHRDUET Iurther inimaton
S aI:IrI]::\akl’aD;:vr\zIt, S;Larlslr(:::;jp 2S4ifrsl‘|£;13.Rawat (Co Borroweprl Guarantor) Near Sai Internationgl Séchool Asha Plot, Chidderwala property will be subject to the charge of Ganara Bank for an amount andinterest mentioned above. Share Distinclive Nos
y - ’ ’ f The b 's attention is invited t isi f tion 13(8) of the Act, i t of ti ilable t d th . - i

Rishikesh, Dehradun, Uttarakhand-249205, Also at: Menka Rawat D/o Pradeep Singh Rawat, H No. 0, Ward No. 16, Near Bisht Colony, sezur:;r::’;rt:_a ention Is Invited to provisions of section 13(8) of the Act, in respect of time avallable to redeem the)  |Folio No.| Name of the holder |o.jificats Nols)l  Fram To Aty

Shivpur, Kotdwara, Garhwal, Uttarakhand- 246149. 3. Rajkumar Sharma s/o Jairam Sharma (Co-Borrower/ Guarantor) H. No. 125, - 7411 | RAMJANA KEHAR

IndraNagar, GaliNo. 3, Rishikesh, Dehradun, Uttrakhand-249201. Housing Loan (A/c No.2231210170000008) Sr. Name of Borrower/ Description of Immovable Property Outstanding | Date of Demand Nofice 4 ; m"-ﬂ oHs 5713 | 7007007 | Topyarg | 290 Shares

T Y YN S TV Al that Part & Parcel of PIotNo. 34-B, 05 10,2024 07.11.2024 IS 1200022 ason|  [No.|  Mortgagor / Guarantor Amount | Date of Possession Notice

1. Sonu Kumar Singh S/o Vinod Singh|Ward No. 52, Boriya Walo ki Dhami,] "~ - 04.11.2024 plus 1. Borrower/ Guarantor: A Commercial cum Residential Property/ Plot | RS, 25,20,769.39 . Date: 18122024 : ~ 5d/-

(Borrower) Plot No. 34-B, Boriya Walo Ki|Kund wala rasta, admeasuring 66.66 Sq Yards situated at Schemelinterest and other Mis Anmol Adarsh Trading Co., Prop. Mrs. | measuring area 111,88 sqmtrs., situated at Gata | 4 with further Demand Notice Place: Defhi NCR Ranjana Kehar, Neeti Kehar

Dhani. Jaisinghoura. Khor. Shekhawatan |Jagdish Colony, Kund Road, Jaisinghpura Khor, Jaipur, Rajasthan|charges at contracted ' No. 644, Village Shahpur Tigri, Near Sainik |, . 2212, Easl Punjabi Bagh, New Delhi 110026

,Jaisinghpura, Khor, , . ! ge Shahpur Tigri Date: 23.07.2024

Jaipur, Rajasthan -302027. 2. Punam|Wwhich is bounded as follows:Boundaries: East: Public Road, West:|ratefrom 05.11.2024. Babita Sharma, Mrs. Babita Sharma Wio | ¢ pac Road, Khushalpur, Tehsil & District | INterest charges ' '

Singh Wio Sonu Kumar Singh (Co-|Plot No. 33-A, North: Plot No. 34-A, South: Plot No. 34. The Property belongs to Punam Shri Pankaj Sharma and Shri Pankaj | Moradabad, UP 244001, Owned By Mrs. Babita | from 14.07.2024 : : PUELIC NOTICE

Borrower/ Guarantor) Plot No. 34-B, Singh W/o Sonu Kumar Slngh i.e. No. 2 among you. Memorandum of deposit of title deeds Sharma S/o Shri Rajeshwar Prasad Shama SJo Shri Pankaj Sharma, Bounded: Possession Notice (Under Section 102 of the Insolvency and Bankruptcy Code, 2016)

Boriya Walo Ki Dhani, Jaisinghpura, Khor, | for creation of mortgage dated:27.05.2023. Sharma East: Road 40 Feet wide, West: Plot of Deegar Date: 17.12.2024

Shekhawatan, Jaipur, Rajasthan—302027. Housing Loan (Alc No. 2226210170000073) o Shaksh, North: Plot of Seller, South: Plot of 11, FOR THE ATTENTION OF THE CREDITORS OF

_ - - T — Moradabad Main Branch. Selle MRS. VANDANA HAPOOR, PERSONAL GUARANTOR
The above borrower(s)/guarantors(s) are advised to pay the amount mentioned in notice within 60 days from the date of publication of f

this notice failing which further steps will be taken after the expiry of 60 days of the date of notice as per provisions of the Securitization Date: 17.12.2024 Place: Moradabad Authorised Officer. Canara Bank ] RELEVANT PARTICULARS
and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002. Moreover the borrower(s) / Guarantor(s) are 4 1 | Mameof Personal Gusranior (PG| | MRS, VANDANA KAPOOR
hereby restrained from dealing with any of the above secured assets mentioned above in any manner whatsoever, without our Ackireszs of the Resskerce: of e BG 1) &3, sector 56, noida: 200301 (UR)

(]

prior consent. This is without prejudice to any other rights available to us under the subject Act and/orany otherlaw in force. HH l. B AH K LT n 2118 Ohhie Industial Estate, Phase-il,
- - ; : : . Mew Dahi1 10020
Uate: 11.12.2024 Place: Uttar Pradesh/ Rajasthan/ Uttrakhand Authorised Officer RBLBANK aAdministrative Office : 15t Lane Shahpur, Kolhapur-418001 3) Pt na. 509 & 511, Wazkebad, Ghazshad Road,

opno ka bank  Branch Office ; Unit 14-15, DLF Capitol Point, Baba Kharak Singh Marg, New Delhi -110009 Sahbabad, Gharabad - 200008 (P

PUBLICATION OF NOTICE UNDER SECTION 13(2) OF THE SARFAESI ACT, 2002 _ e e e

T I . - | - : 3 I'.l-ezlisle:. of O of Acdiuchicating |!I.I||‘|I:Hi|l.'- Horble BNOLT Adrmded the |l'-€'-l'\j|.'|'!'ll.'\'.qﬁ‘.‘-i:'ll.llmll
ha T [ ] T r n r | : fleli ' a1 e I | v = P
Mofice is hereby given that the under mentioned borrowers)! quarantor(s)imorigagons) who have defautted in the repayment of Frocess against M. Vandans Kapoor, Fersonal

A emaew INDIA SHELTER FINANCE CORPORATION LTD.

Reqgd: Offica:- Plot-15,61h Floor, Sac-44, Insliluong! Area, Gurugram, Harvana-122002 BRANCH OFFICE ; Bisnagar : 151 Floar, Ashiread Pleza, Beawar
Raoad, In Line of Pragya Schocd, Bianagar. Branch Cfica; First Floar, Charmurti Chorsiha, Kota Road, Baran, Rejgsthan- 355305 Branch Office: 158 Floar,
Tower Ray Colany Barmer < 544001

Tidsi Plaza, TVS Chowrah | Kankroi Disl. Rajsamand, Raasthan 311324 Branch Office: Mo 102, 151 Floee, Dmegs ' | §nf 1o iligi p I ' cound ; 2 i : RN R
Oupasie CMHO Dlfice O R itIet T TICE FUVI IRSABCTATARY 2 oty p.mc::gal and |n1|3;ez.. 0 I:r‘-ep[‘.reqru. L:nr'.r facilities n!:ﬂauﬂagd by them from I?'Eaa Bank ar:-:.j wl'}nse Igan ar@un.s ha'mqheen E:Ia.s:a fied HE,: Cigwantor of ,-,1.:.,...%‘.“,.!,5},, ,},rg,diﬂ '_":f“_"’_“’_ B ",‘w“
Wheraas, The Undersigned Being The Authorisad Cfficer Of The india Shaliar Finance And Gomporaiion Lid, Under The Securisalion And Retonsinuction OF F‘-J.un grlun'nlr'ag seets (MFA). The nn.me; w_ere rEsued ko mrer!: urder_ E':[II:I.I'I 13-.£;|.-:| the Secuntization and Re-consiruchon o ul-meu -.1f m 3:1&:;-11»‘. b ORI By 225 Dy 200
Firancial Assests And Enforcerment {security] nbiest Al 20072 Ard In Exercise Of Pawar Cordarred Unider Section 13012) Read With Buin 3 0f The Security Financial Assets and Enforcement of Security Interest Act 2002 {SARFAESI Act) on their last known addresses . . —_— JOua] 1L PO osderroubend iy SRTE 008
intesesst {enforcement) Rules 2002 1ssued & Demand Mobice On The Date Noted Against The AccountAs Mertioned Herenalier, Callng Loon The Bormower 2, Dale ol commenosmer] of nsohendy | 13,1573
And Alsa The Omner Of The Progeryiaunety To Repay The Amount Within 60 Days From The Date Of The Said Maotics. Whereas The Owner Of The Property & Mario antl Addrass of the Botrosier Loan Account Details of Properties! Date of Notice Fiesohution Process in respect of PG
#And The Oiher Having Faied To Repay TheAmourd, Mofice |s Henely Given To The Under Moizd Borrawers And The Publc In Genaral Thed The Undemsignad Co-B \Guarantors/M j o, and Address of Secured et uicker BB, 2016
Has Takan Presasson OF The Propertyies Describad Herein Balow bn Exercesa OF The Powers Canfared Cin Himihar Under Seclion 1304 01 The Sasd Act Ko gLl 4 artgager Logn Amaunt Assets to be Enforced Amount Due in Rs. 5 | Mo gt ré;,shau'n rherofiha | Vi darg
Rizatt With Rujes 8 & 3 04 The Sald Rules On The Dates Menlicned Against Each Account. Row, The Barrower in Particular And The Pubike b Géneral ks T i b P al R o, IBELTPA-O0E IP-NO0AS0 200 2 13763
Herety Cautioned Mot To Deal Wah The Propaertyfies And Ary Dealing With The Preoertyfies Will 8 Subject To The Charge OF India Sheller Finance 1.|Mis Anuj Kids Wear (Through Its Propriter Total Property Area: 111 5q. Yds. 13.12.2024 = | 1ion Prisfrsssion L el Y e e g b L
Corparation Ltd For AnAmcent Mantioned As Bedow And Interest Therean, Costs, Eic. Authorised Signatory Anuj Jam) X/2383-A Raghubar A} Buit Up Property Mo. 121-A (Part) Rs. 54 04 B34)- B, "':'?“‘"5 '3”;1 E“"‘""-”"E;rmm‘ & '-]-r::*fﬂ r"ﬁﬂ‘-ﬁf'ebma Gririchwara Vehnu Garden,
i | 1 = " i ¥ = 1 -1 1ta ]
51 {Name Of The Berower | Guaranics (pwner Of The | Deseription Of The Charged | Mortgaged | Dt Of Demand Netles, Puta No. 2. Gall No-10. Gandhi Magar Delhi- Measunng Area 555 Sq.¥ds. ie {Rupees fifty E—Eﬁw as megistored with the :E'--I H: e
rh P"ﬂ'ﬂ'ﬂfﬁ'fllﬂlﬂmﬂt"m FWF"”!I" [ A" ln“ F'H't 5 F‘ml l:l'!' Th’l Am.li Duwa A5 ﬂ'l'l Oata ﬂ'! HOSEEEE i i 1 o ; Q 1 ﬁﬂ'ﬂﬂﬂﬂ &':I ED Eu M["E El:lﬂ5i5-'irlg I} ":3 e [ sb “.:Igf?qgiﬁﬂ;:,.ﬂ;.'.' -
Property Consisting Of) Damand Notlce 110031, Also At: Properly No. 121-AGaiNo 6 East | 384152 Ml it Bk Thasson. Four Lakhs Four - J-cmiss ard c-rr:ru-:-.:e usad for Address - B-41, 2nd -=:-:-r.~.f-r-ﬁ:a Raims Vatika, Vishnu
1 |MR.! MRS, DHANKI & MR MRS. Gheesa Lal | &1 Plece And Pared OfPatta Mo d, Beok Me 30, | DEMAND MOTICE 10.07 2004ERs. | 16-12-2024 Azad Magar, Village Ghondli Miaga Shahdara With Terrace/Roof Right, With Rights IThﬂusand LIS |_J:::~me with The Resobalion E:"T.Tll:"” Nesw Dafii - 110008
Reside At: Kabarl Chat, Nyara,Ajmer| Villaps - Kabr Chat, Gram Panchays - Myara, | 17341400- {Rupaes Savemieen Lac | Symbalc Delhi-110051. Also At: £E X/3124. G No -4 Ragh W Lk Conetrachor |_|'.~,1 The L gzt Eight Hundred intiiiichio . 1‘ wm
Rajasthan, 308621 Alse At - Patta Mo . Book| Panchayat Samili-Shreenagar, Distict-Sjmer | Thirty Four Thousand One Hundred | Possassian 2 o RS PR O Lppar LORSIUCI0N Lipo-1he Last Thirty Four B | Lot o for submsson of gims. | 03/01/2025
Mo.28 Vikage - Kabri Chat, Gram Panchayal - Rqas'hﬂ EI::J'ILar'.r Easi :alma;a.ﬂ-abdu { Furty Only} Due As On 09.07.2024 Bar Pura, Gandhi Nagar, Delhi-110031, Storey, out of Khasra No. 175 . ¥ ol 0, | Felevant Fome ane availatie at Wk link :
Nyam, P.5 - Shraenagar, Disfict-Aener Bajasihan | WWaesl m Rasta. Nodh - Parchaysldabad, | Taogelher With Inlerast From T i Situated At Abadi EastAzad Maaar, In upees Un | it s horne, down
LOAN ACCOUNT NO. LABNVLLON| Soulh-Asm Rasta 10,07 2034 And Oither Charges And 2.| Amit Jain Sto Ramesh Chand Jain, P i gy !,” I o e s
SI’.‘ﬂ“D’J".J'.I"-'Ih%E?E‘.HLHHCHLGNQHIED’JE{IQH:i" E—uEth-ITEDEIEDrT"lE Fa ThE NE'E 04 'I'--IIEQE E‘I}ﬂljll. ”IEI:IE T':?Emer WD Interest Motice 15 "I"'I'El.'l'-' Blwen that the :"'-ﬂtll:l"l | L-"Tll""l"!l.’ll:, Law Tribunal has ardered 1| =
YN =121, Gali Mo-6 Near Gurudwara, East Azad Nagar o o
- Shahdara, Delhi-110051 And at cantractual cormnmencement of a insolvency resolution process of Mrs, Vandana Kapoor on
2[WR/ WRS. Lali Dovi Gurjar & MR/ MRS.|Al Pieca And Parcel Of Palia no-#9 Arsa | DEMAND NOTICE 06 02 2024Rs. | 16-12-2024 Krishna Magar, H.o, East Delhi, Delhi-110051 Bounded As Under- East Othar 13/1%/2024 u/fs. 100 of IBC, 2016 {Order received on 16/12,2024).
DHARMRAJ GURJAR Reside At: 'Ward No 7, | Admeasur nEﬂw T2 5 Yard AL Village- | 5305720 (Rupses Five Lakh Thiy | Symbetic i akuoie ; ' ounded A3 Under.- 831 rate, (il complele g % T e
TejafifaMandir vill - Hiyalivan, Bijainagar, 305622 | hiyabyaGpEkaisaenga Ps-Bhinay, Dist. Almer, | Thousand Five Hundred Seventy | pascession Also Al: X/3124, FF, Gall No.4 Raghubar Pura No.2 Property, West: Road, North: Other's paymient) and The Creditors of Mrs. Vandana Kapoor are herely CEHIEEE PO S-AEHTIR TN Z i iy
Piajasthan AlsoAt :Pasia No-48, Vilage-Hiyallye Gp | Rejesthan 305622 BOUNDARY East - Bada of | Two Only) Dus As On 0§.02. 2024 Gandhi Nagar, Dethi-110031 Property, South; Porfion of The Said ! praafl an or befare 03,/04/2028 1o he resslution professional a1 the address mentioned
Ekalseenga, Ps-Bhinay, Dist. Ajmer, Rajasthan | Rama, WEST — Common Read, SOUTH —| Togethar With Interest From by o Praparh incidental against entry No.8. The creditors shall submit thewr claims with proof and personal
106622 LOAN ACCOUNT N O.|HousealJiva) Norh-Comman Road 07 G2 2024 dngd Othér Charges And 3.| Anuj Jain S/o Ramesh Chand Jain, P _J"' " i expenses therecn itfarrmation by way of electronis communications of through courser, Specd  post o
HL DO HLONS0I0005041 365 | CostTik The Data 0F The Faymeant A.171 Gali Mo & East Azad Magsr Giry Pl B) Built- Property Mo. 121-A (Pard) registered lettar,
3 |MR. MRS, MANGI DEVLMR. MRS, Dinesh| Al Piece an Parcel DI Reiease Daed in Faveur | DEMAND NOTICE 10,07 2024Rs. | 17-12-2024 Mkl Bt onadere il allimnal bl Measuring Area of 5.5 Sq.Yds, |e. Submission of false ormisieading proofs of claim shall attract panalties
Gurjar & MR. MRS, Ramswaroop Valshnav|of Mangi Devi, Patta No. 37, Book Mo, 59, | 649186 (Rupees Five Lasn Forly | Symboic Milay, Krishna Nagar, H.o, East Delhi, Delhi-110051 4620 Sg Mirs, Consisting of Hts Date: 18/12/2024 &0y
[Guaranter] Fedide AL HMe- 51 Gujaron ®a | Bhesra Noo 210, Wll -Jalkhers, Go - Kaadiyas, | Ming  Thousend  Ona  Hundrad | Pgssassian ; ; ; i o X Thos Place: Meaw Cadhil Vikihy Dang
Mauhalls, Vil -Jalkhers, Tehsil-Hurds, Dist-|Ps- Hurdadisl.-Bhilwara,Raj.-311030 | Eighty Six Only] Due As On 4.|Ramesh Chand Jain Sfo Late Jai Pal Singh, ,::::!1:'” ot g ot H‘?f” Resglution ProfEssiona)
Bhitwara, Raj-311030 Alse 4 :Patta No. 37, Book | Boundary: Easl + Comencn Road, West - HIO | (9.07.2024 Together With inlerost Gali No-68 Near Gurudwara, A-121, East fih Lompiete Terace/hool Righls, Rie Mo, IBBLIPA-003/IP-NDD359,/2021-22/ 13763
N, 59, Khasra No. 210Vl Jakhera, Gp - Kanivas, | LaduwHalar Gunar, Narth - HIO Ghanshyam! | Fram 10.07.2024 And  Other Azad N Krishna Nacar H.O. East Delhi With Rights of Upper Construction AFA Valid till 3171242025
Ps- Hurda Dt -BhllwaraRa) -311030 LOAN | Benna  Das Vaishnay, South-H/C Miral | Cherges And Cast Til The Defe 08 ARELIOEINE RN p, Rl LA Upta The Last Storey, As Parmissible
ACCOUNTHND, lA_‘-i-Ji?-ll-“."HSI.II OD5U2916d Salyanarayan, | The Payment. Delhi-110051 Also At A-121, Gali Nob, Mear By Law, Out of Khasra No. 175 FORM G
4 MR MRS, HEEFH.THI\"EDIBMFUHRE CHUNNI| &1 Piece -"-lld Parcal 0 Residenlial Prapety | DEMARD MOTIGE 08 08 2024Rs. | 17-12-2024 1 raE Magar, Kri : N bl el N
LAL HARLJAN Reskds Al Gudla Dharqats, | sibaated a1 Batta Moo 09 | Gram - Gudla, |'-“1f“’ll'lJl SEIOT- {Rupees. Five Lakh| Symbokc 2 I"J'j'l'-'i-’-‘!:ﬂﬁ:l-'“'%aﬂ_ il Elzgr;h?r":lj a E;aﬂfl' G;" leﬁ".”'i:-aﬂ B e Ton L Ly v o
Rajsamand, Rejasthan 313301 Also Al : Patia o, 1 | Panchayat - Dhanyla. Panchayst Samili -| Twenty One Thousand One | passession Punya Neay, Uelhi-110031 _ agar, In-The Area of vl afe APS INFRA ENGINEERS PRIVATE LIMITED
Argji Moo 2085 Gram Gudiagp Chanyals P | Khamnone (Araf No. 2385). Disti. Rajsamand , | Hundrad Seven Only) Due As On 5. Mis Neelam Kids Wear Ghaondll, Nlaga Shahdara, Dethi- OPERATING IN BUSINESS OF ROAD WORK AND OTHER
Khamnars, Resamand Raasthan 313301 LOAM | Raiaslhan; admeasuring 529.00 Sq. FL | 06.08,2024 Together With inlerest 1, e . . . 110051 And Bounded As Under:- INFRA RELATED PROJECTS
ACCOUNTNO. HLRICHLONSO00005054088 | BOUNDARY: Morth - Rasta, South - Sell Bada, | From  09.08.2024 And  Other {Through lis Proprietor Authorised Signatory Amit East: (aher's Progery. Wast - Road (Under Regulation 36A(1) of the Insalvency and Bankruptcy Board of
East- Bada of Mr, Suresh, Wesl - Gali & House | Charpes And Caost Til The Data Of Jain} %3124, FF. Gall Mo Raghubar Puga No.2 A I LR 'j‘_ T e : Indla | Insolvency Resolution Process far Corporate Persons) Regulations, 2016)
of Mr. Shankar ksl Gameti | The Peyment. = : LS 5 ; ' ' 1 T—"r”" : Portion of The Said Property., At Jwcteres
& |MR./ MRS_RADHA DEVL MR/ MRS Harl Chand, | Al Fiece And Parcel OF Patta No 12 Book No | DEMAND NOTICE 1007 2024Rs. | 16-12-2024 GandhiNagar, Delhi-110031 South : Other's Property [T T e e e e
MR.! MRS Virendra Singh Rawat & MR./ MRS. | 165 Gram GovaiyaGoKaranli, Ps BhinayDist| 673561/ (Rupees Six Lakh| Symboic - P — P bbb i i S Gtk i n
Vijendra Singh Rawat.Reside At H Mo 94| Awer Raasihan ISR Ares l"'.l.=|"l'".*-ﬁ$llrl’lﬁi$ﬂ'-'l3|l|]' Three Thousand Nine Postatsian 1.] Mis, Retall Solution, ENTIRE FIRST FLODRE WITHOLT 13.12.2024 along with PARY CING LLP Mo. rj-{gnLLﬂfl_f_l ok
Vishram Badl, \Mlage Govaliva, The Bhinai Disl. | 1230 Sq. F1. BOUNDARY: EAST- Own Vacant | Hundred Eighty One Only} Due As {Through It Proprietos] Aulhorised Signatory Mr ROOF RIGHTS OF PROPERTY Rs. GB,23,9083.0- | . , . -I4~:HEQDL¢_G?3ETEE-. 794 _—
Ajmer Rajasthan 305621 Also Al -Pasta Mo 12 Book | Land, WEST- Comman Raoad & Oan Vecant| On 09.07.2024 Together Witk ; i el BEARING NO. A-202 AREA| (Rupees Sixty Eight 2. | Address of the registered office Dwarka Bhawan, 207 Jeewan Nagar, South West
No 168, Gram Gavaliya Gp Karsnil, Govaliya Ps | Land, NORTH- Own Vacant Land, SOUTH- | Interest From 10.07.2024 And Rav! Kiran Bakshi} A-202. Basement Liock Tower, MEASURING 220 SC. YDS. PART| Lakhs Twenty Th Delhi, Dalhi, India, 110014
Bhinay Dist Ajmer 305621 LOAN ACCOUNT NO. | Bacchrajltnna Rawal | Other Charges And Cost T The Hari Nagar, 15t Floor, New Dalhi-110064. v sl z ' akhs Twenty Three Atgiress gt which the books of 0207, Sector B9, Noids
HLADCHL OB S0an0nS04R5 19 [JH'E“fTh‘." 3|I.|'|1L“| e - '::'-F H‘_.F\EH'{'". r"FD EMIEE SI U-'!'J-ED Thﬂusa“d HII"IH ] | ,_-|:_E|.:|:||!n:|_.r.rg o b maintarmed | ) o
& |Mr. | Mrs, Shayari Devi, Mr. | Mrs. Legal Helr Of | Al Prece Ard Parcel OF Regislered Patta o | DEMAND NOTICE 22,08 2028Rs. | 17-12-2024 2.} Ravi Kiran Bakshi 809001 | IN THE AREA OF VILLAGE TIHAR, | Hundred Minety Three 3. | UAL of wehsite | hitpsy//apaintra.cony
Late Kanhaiya Lal Bairwa & Mr. | Mrs. Shankar | 120, Adm-22.5 ft X 1066 Vilage & GP- Dobriya, | 10503450 (Rupzes Ten Lakh Fifly | Syebale A-202, Basament Clock Tower, Han Magar, 1st| 302799 | COLONY KNOWN AS HARI And Paisa Three 4. | Detils of place where majomty Comaratn debtor has 2 immovable properties
Lal Badrwa. Reside At: H Mo 305 Sasadarapura | P5- Shahpura, Bhilwara, Rejasinan | Thouisand Thrae Hundred Forty | Possassion F| Nisw Dialhi- 110064 MAGAR. CLOCK TOWER NEW onl :I'DFT[.—T Wit of mad GRsels are ipcaled which ane siiiated 8t Dehradun and Monali
Rogd,shiv Colony, Dohaniyath. Shahpura Dist. | BOUMDARY. East- Chodu ! Hasla, West-Road. | Fiva Only) Dua As On 20082024 QOF, T LI ! DELHI .“I’I;EI"-: EDUHEEID Ag:| A i el 5. | Installed capaciy of main | Thesa i nio such installed capaciy, As par
Bhitwara Rajasthan 311407 Alsa At Patta No. 120, | North- Chall Har, Sauth- Jwara | Together With interest. From 3.| Rohit Bakshi ottt WOED Al interest at confractual products,’ services nformation aveiabie with RF, Coparate debior
dated an 15122004 Vilage & GP- Doqrya, PS- #1 18, 2024 And Other Charges And ) EAST. GALI ROAD, WEST: GALI, rale; (il complate bias ndartaksn T Rpad-Pojects
Shahpura, Disdl Bhilwara, Rajasthan 311407 Cast Till Tha Dite Of The Paymeant A-202, Basement Clock Tower, Hari Nagar, 1s! MORTH: PLOT NO.203, SOUTH: | payment) and incdantal B (T e Vs o el P s e Ras Ger et SUTERaT ot
IEEE.%EQEAEI::HUHT NO.“HLIOCHLONSGI000 Floor, New Delns- 110064, PLOTHO 201 expansas thereon productss services sald In last A5, 1,350.44 lakhs during FY 2023-24
- - fir@ncial yaar.
7 | Mr.Mrs. Sushila Bai, MrJ Mrs. Vijay Singh, MeJ | Al Biace dnd Parcel OfPatta Mo 9473 No. 905 | DEMAND NOTICE 09,08 2004Rs. | 17182024 1. Mis The Money Value, 13.12.2024 =] s ) ; e T e
Mrs, Mahendra Slaghdme. Mra. I:Ituﬁ;ueg Singh | Geamn Talai Go Aalma Pe Rafsemand Ra}aslhart 1305251)- [Rupess: Thideen Lakh | Symbobc T . 4 JRaL . Rs. 166 06 T44 85/ | HAEEE 2 SETEohe otk ﬁ.:j.;:?,:iﬁi::ﬁti. i:ﬁ::,-fi”iﬁi,-” of
Charan. Reside At 66 Tala, Helwa, Talai, | Adm-2396.00 Sg Ft. Boundary: North — Rasta, | Fiva Thousard Two Himdred Fifty | Possagsian {Through its Propnetor! Authonsed Signatory br. B Al e T e Y,
Rajsamand Rajasthan 313334 Also At :Patia No. 3 | South - House of Mr. Samblw Singh Charan, | One Only) Due As On 08.08.2024 Arvind Kumar) 304, Cenfric Plaza, Plot No. 8 FLAT NO- 1601, Fipont Orx Grom B | Further details ingluding last [ Detads can be saught by sending rad to RP on
Araji Na. 905 Gram Talai,gp Astma Ps Rajsamand | East - House of Mr. Kishar || Charan, West - Self | Together With interest From Sactor-11. Pockatd Dwarka New Delhi-11007S SLEUTHS CGHS LTD Sixty Six Lakhs Six | R i PR Pl kbt el it et
313334 Raj] LOAN ACCOUNT|House (.08 2024 Ao Other Charges And eLar-1t, & Ak, DNEW LIS -1 I = . Thousand Seven el s T e s s T Tl Ak cim.apsinfra@gmal.com
_{NO HLR JAHLONSI0000505 7688 Cost Tl Tha Date Of The Payment. 2.|Mr. Arvind Kumarv (Proprietor Ms The Money [ 809000 SECTOR 13-, Hundred Forty Four i bt i
B |MR.I MRS. ANDI KANWAR & MR/ MRS. JETMAL | A1 That Piece And Parcel Of Proparty Bearing | DEMAND WOTICE 12.04.2024 | 16-12-2024 Valus) 304, Centrc Plaza, Plot No. 8, Sector-11, | 880760, PLOT NO. 8, And Paisa Eighty Five b s sl L AT
SINGH Reside At: Kemp Or Bhativen Ki Dhani, | Patta Viekh No 28, Missal No 27 Baok No. 122 | Rs 832770 (Rupess Eight Lakh | Symbelic i Kt v DWARK A Only) together with it g b
Vishala, Dislt BarmerVishals Bamner, 344001 [ Gram PanchaysiBishala, Panchayat Samiti | Thiy Two Thousand Seven | possassian Pockeld, Dwarka, New Delhi-110075. Also at: Flat intaraet at cantractual .ar_c.la'-ra.ual:ult L - ' - -
Rajasthan Alsg At Pasta o, 28 Masai No 27, Gram | Barmer, Barmer 344001 Rajasthan, Totat Land | Hundrad Saventy Onlyy Dug As-On Mo, 1601, 8ih Floor orv-d: Pocket-A Plot No g0o00z e (tll & et g, | Eligidlify foe resolution applicants | Delass can be sought by sending rrad o BP an
Penchayat Bishala PanchayatSamis Barmer. 3440 | admaasuring 2700 Sq £, Baundary: East-House | 10.04 2024 Together With inferest A ;. - Category-4, ; 789032 ha sttt s under secton 25(25h) of the | eimad id; cipapsinfra@gmal.com
41 Rajesthan LOAN ACCOUNT NO.|OfiSh SawaiSingh Wesl:Housa Of Sh Hakam | From  11.04.2024 And Other 6, Sleuths Cghs Lid, Seclor-18b, Dwarka, South- payment] and incidental | Cade is availabie at;
LATSCLLONSIDO0005045430 Sngh. Nodh: House Of Sho Hakam Singh. | Charpes And Cost Tl The Date Of WestDelhi. Delhi 110075 expenses inefeon 10. | Last date for receipt of expression of intarest | 02013025
Er'lL""'l 12FRC.C. Road, | The Fayment, ; i 3 11, | Daste of issue of provisions] list of prospective resolution ag !-r liGants . | 12-01-2025
& |Mr.Mrs UCHHAB BAl & SHYAM BIHARIRESIDE | Al Piace And Parcel Of PiotHousa(Palta No | DEMAND NOTICE: 12.04.2024 R=. | 14.12. 2024 3.|Seema, Flat No. 1601, 6th Floor, Category-4, 12. | Last date for submission of abjections 1o provisonal list | 17012025
Rasideal: Ward Mo 19, Vil Pialaj, The. Khanpur, | JYWRSE55E S2uated at Gram Panchayst F||:Ia| 17,15,256)- (Rupeas Sevenboen| (Physical Pocket-A Plot Mo, 6, Sleuths Cghs Lid. Sector-19%, 13, | Bate af issue of firal St of prspeclive Fo soluton appllcants | 18012025
Disl.- Jhalawar, Fajasthan 326038 LOAM | panchayal Samili Kharpur, Dl - Jhaiawar | Lakhist Filteen Thousand Three | presession) Ow South-West Delhi Dalki-110075 L. | Date of izsie of information memorandum, evasuation matris 10-01-20025
ACCOUNT NGO HLUAHLONSOOMDSIE 204, | IRajasthan) Measurlng Asea 1800 Sgit| Hundred . Fifty Elghty As On : Uwarka, South-ivest Delhi, Delhl-1 C ard reguest for resolution plans io prospective reseiution appicants
LATICLLONSCOOM0S058273 BOUNDED AS: EAST- Patwar Ghar, WEST-| 12.04.7024 Together With infeees| The abave borowers and for their guarantons)imorigagors) (whenever applicable) are hereby called upon to make payment of 15. | Last date for submission of resolution glans R T
House of ".I'-dh}'E! Bai, RORTH-Road, S0UTH-§ Fram  13.04 dl:'E-ﬁ_ And  Oiher . e 1 ; - L ol n il ik : ! i R o T s 15, | Proces=s emall id 10 subme ECI | -ﬂpd;ﬁn!r,rﬁ}'rmll N
House of Rohit Choudhary, Charges And Cost Til The Date Of outstanding amount within 80 days from the date of publication of this notica, faling which further stepz will be iaken after-axpiry of said — : =
The Paymen 60 days under sub-section (4) of Section 13 of SARFAESI Act a3 i
10|MRMRS, SIMLA BAI AIRWAL, BABU LAL| Al Pece And Parcel OF PiolHouse[Patta No | DEMAND NOTICE: 12002004 Rs | 17.12.2024 : i i ; PR ; ; ; g o Bk
=1 i = LE L 1 -t 1480403 -, i =" [’ s i H - e, r AF= Infre Engl 5 ™l Lbd
AIRWAL & MUKESH KUMAR AIRWAL RESIDE| 1520, Wnasra Mo, 357 Siusted at Gram| 518275 {Rupaes. Five Lakhis)| (Physica Flease note that this publication is made without FIFE]UIZIIII'.LE .En such nghis and remadies as are E|'r.E|I|ﬂ|'J|E Bank ag_alns.ttheﬁhurruwerish BB IPAO0L/ P P01 358,201 §3010,1 9081
ATjhapadiva Majra‘Ward No& Th Baran Dist, Baran | Panchayat Nareda, panchayal Samili Baran, | Nnetesn Thousand Two Hundred | Presession) iguarantorshimortgagors) of the said loanacilly under the faw, You are further requestad {o nobe that as per section 1313) of the sad Reglstered Address- H. No. 1800, Phase-3, 1 J Colany.
Rajasthan 325206 LOAM ACCOUNT NO.| Oisll-Baran [Haasihan) Measurng Ares 2250 EIL!MI"'-.'}' Five) as an 12092084 i act, you-ane restrasned | DFCth"IEIj from disposimeg of ar ﬂ_f-a"ng with the above securad asset or ;[angfgrﬁr:g by Way aof =zle. lpase or Madanpur Khaddar, Sarita Vibar, Mew Dalhi;
HL 11 CHLOMSI0005057510 5 Ft Bounded As: East- Aam i?f.ﬂ Veest- | Tagether With Interest From 2 tea ot s 2 a7 B S e % y Matonal Capital Territory af Galhi 11000
' houss Of Ramswarcagj, North-papou Lakika | 13.00.2024 Ang Other Charges And otherwise of the above secured asset, without our prior written consent, Communication Address - F-24, DLF Centre Point, Opposite Bata Fiyover, Sec-11
Bada, South- House OfPappulalji Cast Tl Tha Data 0 The Payment. Place: Delhi Authorised Officer FH'l‘lllrif':li-uljl:1Ii'l.l'-11-'i1i111:-'jlggi
PLAGE; Rajasthan DATE: 168.12.2024 UTHORIZED OFFICER) INDIA SHELTER FINANCE CORPORATION LTD . {B-12- . . A
A For Any Query. Plasse Contact Mr. Vinayrana (+81 TS08605090] & Mr. Desgah Suthar (51 96439801903 Do 16-1-2024 RAL Bank Lid. Cone Wl sirpaggt b e

financialexp.epapgin

o © o0 O e © New Delhi ®o® ©




